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News item, captioned "P. 1\1. urged to 
supPOrt TIbet's cause" 

4560. SHRI MOHD. ASAR AHMAD: 
Will the Minister of EXTERNAL AF-rA1RS be pleased to state: 

(a) whether his attention has been 
drawn to a news-item appearing in the 
Hindus!an Times dated 17th June, 
1980 under the caption "P. M. urged 
to support Tibet's cause"; 

(b) whether any letter or memo-
randum has been received by Govern-
ment on 16th June, 1980 from Tibetian 
National Voluntary Defence Force or 
any other Organisation; 

(c) if so, what are its contents; and 

(d) if so,. what is the reaction of 
Government in this respect? 

THE MINISTER OF EXT.EHNAL 
AFFAIRS (SHRI P. V. NARASIM-
HA RAO): (a) and (b). Yes Sir. 

(c) and (d). The contents of this 
memorandum have been summarised 
in the Hindustan Times report re-
ferred to in the question. It has been 
the consistent policy of the G07ern-
ment Of India that Tibet is an in-
tegral part of the People's Republi-:.-
of China. Government of India have 
no intention of interfering in the 
internal affairs of any other country. 

Completion of Nuclear Fuel Treatment 
Plant by Paklsta,n 

4561. SHRIMATI PRAMILA DAN-
DA V ATE: Will the Minister of EX-
TERNAL AFFAIRS be plf'ased to 
state: 

(a) whether Government have tak€n 
note of the reported comp.etion of t~le 
constructi'On of the Nuclear Fuel 
Treatment Plant by Pakistan; 

(b) whether Government were 
aware of sending by French finnsl 
companies planes and other materials 
needed to cOmplete the Project; 

(c) whether Governme!lt have 8sit-

ed th~ Indian Embassy in Paria ID 
watch over these development's; aDd 

(d) if not; reasons therefOT? 

THE MINISTER OF· EXTmtM&L. 
AFFAIRS (SHRI' P. V. NARASDL 
HP..L RAO"): (a) and (1:S). GbvernIM!II!!I.t: 
have seen press reports to the eIf~ 
that a nuclear fuel reprocessing p1aI4. 
is being assembled at the Chasbma 
Nuclear Complex near Lahore and 
that some European COtn:panies ate 
continuing to supply parts and equip-
ment needed for the. plant. 

(c) Yes, Sir. 

(d) Does not arise: 

Principals of R.1ilway mghec Sec_ 
clary Schoo!s 

4562. SHRI SUDHIR KUMAR GIRl:-
Will the MInister of RAILWAYS ~ 
pleased to state: 

(~) whether the 
Principals of the 
Secondary Schoo:s 

of the 

(~I) if SJ, wheth~r it is a fact tbat 
the Pnncipal of the South Eastern 
Railway Boys' Higher Secondary 
Scl-:ool at Khara;{pur, Midn3 pore,. West 
Bengal has been allowed to stay in the-
same schOOl for about 16 years; 

(c) whetheT' the said Pnndpal COla-
pelled the student.s belonging to bo1h 
the Railw::.y em'J.oyces. and the .coa 
Rnilw8y parents to pay tuition fees 
for the months of January to :M.ardJ... 
1930 in violatlon (Ji the dir .... ctwes or 
the Government or Wc~t BC:lgal lI:d 
the Ch:ef Perso.1TIel Officer. South 
Eastern Railway; and 

(d) whether it is a f.act that the 
money colh~cted by him by Sr~ 
T.B. Seals to about 1900 regu.lar aDd 
600 Madhyamik and Higher Seccb-
dary students is not wholly depasi'" 
with the authorities concerned? 
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THE DEPUTY MINISTER IN THE (c) L:lw and Order being State sub-

MINISTRY OF RALWAYS (SHRI ject, t~2 information is not available 
MALLIKARJUN): (8) Yes. in the Ministry of Labour. 

(b) No. He has been at Kharagpur 
from January 1966 to December, 1973 
a....,d again from May, 1976 onwards. 

(C) and (d). Information is being 
collected and will be laid on the table 
of the House. 

Loss in Production aDd Profit due to 
Strikes and Lock-Out~ dur.iDg 1979 

4564. SHRI MOOL CHAND DAGA: 
Will the Minister of LABOUR be 
plea~d to state: 

(a) the loss in production and pro-
fits as a result of strikes and lock-
outs during 1979; 

(b) the trade Unions leaderdhlp 
under which those strikes WE're con-
ducted; and 

(c) how many workers or leaders 
during those industrial disputes were 
arrested and who were they? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR. (SHRI T. 
AN JIAH): (a) According to the pro-
visional information available in res-
pect of 1849 out of ~06a stnkes and 
lockouts in 1979, the value of produc-
tio.n lost was Rs. 397.9] crores. The 
information regarding loss of profits 
is not available. I 

I < j 

(b) A statement showing the num-
ber of strikes and lockouts by Central 
Trade Union Organis9tions involved 
ar.nd mandays lost due to them in 1979, 
is attached. 

Statemeat 

N umlHr of strilr4s and lockouts and maftday I 
lost du, to IMm, by Central T,atk Union O"arti. 
satioT' f involved during 1979 (P. ) 

----------
Central Trade Union 

Organ.i~ations 

A.I.T.V.C. 

1 .N.T.V.C. 

H.M.S. 

V.T.U.C. 
Multiple Unions 

~ J naffilj., ted & Others 

TOTAL 

(P)::.- Provisional. 

No. (Jf 
strikes 
and the 
locko ·s 

223 

2j2 

93 

10 

112 

2398 

306B 

No. of 
mandays 
lost 

1,137,056 

.2,642,377 

402,32 5 

92 ,202 

9,088,076 

30 ,50 5,24 1 

43,865,277 
.. J-----

Workers' Participation in Management 

4565. SHRI CHITTA BASU: Will 
the Minister of LABOUR be pleased 
to state: 

(a) whether Government prof.'Ose 
to enforce the scheme of workers' 
participation in th~ management at 
all levels in the industrial establish-
ments; 

(b) the steps 
direction; 

taken in that 

(c) whether evaluation has since 
been made O'f the success Or other_ 
wise of Buen schemes in esta bUsh .. 
ments where they have been intro ... 
duced; and 

(d) if so, the results o'f such eva-
luation? 




